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DR. K. L. RAO: I was submitting 
that in a diffetent form. The U.P. 
Government want the Control Board to 
be chaired by the Minister of Irriga-
tion and Power from the Centre. The 
Madhya PradeSih "GoVJl\l"nment feels 
that the Control Board can be chaired 
alternatively from U.P. and from M.P. 
So, there is a difference of opinion bet-
ween them and that has to be sorted 
out. It is not a very big difference. 
As the hon. Member has said, unless 
the Control Board is set up, we can-
not expedite the project. In the 
course of the next few days, I think 
we can settle this issue. 
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DR. K L. RAO: There is no reason 
to be affraid that the project will not 
be done early. There bas been com-
plete agreement between .htar Pradesh 
about this Project. There are only 
some minor differences which are 
bound to be there. The project is not 
being delayed on account of that, but 
Is delayed because of the fact that it 
Is essential!y a Fifth Plan project and 
the money has got to come from the 
Fifth Plan funds. The need for the 
project in that area has been fully 
realised by both the Stllte Govern-

ments, and I am sure that enough pro-
vision will be made in the FIfth Plan 
for the project to be pushed uP. 

MR. SPEAKER: Shri Ramavatar 
Shastri-not here. 

Shri R. V Bade--also abse"t. 

Shri Sarjoo Pandey-als,) absent. 

Shri Ch Ram Prakash. 

LOIIB on suburban traIDs operating in 
Metropolitan Cities like Bombay and 

Calcutta 

·477. SHRI RAM PRAKASH: With 
the Minister of RAILWAYS be pleased 
to state: 

(a) whether suburban trains oper-
ating in the metropolitan cities like 
Bombay and Calcutta are incurring 
loss of sevara! crores of rupees annu-
ally; and 

(b) if so, the reasons therefor and 
the remedial measures proposed? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHIU 
MOHD. SHAFI QURESHI): la) and 
(b). A statement is laid on the Table 
of the Sabha. 

Statement 

(a) Yes, Sir. Substantia! losses are 
being incurred in the operation of 
suburban services in the metropolitan 
areas. 

(b) The bulk of the loss on sub-
urban traffic is on account of the very 
low rates for monthly and quarterly 
season tickets. The monthly season 
ticket fares are equal to only about 8 
to 15 single journey fares for third 
class and quarterly season tickets are 
issued at 21 times the fares for 
monthly tickets. The season" ticket 
holders constitute about 70 per cent 
of the total number of suburban 
passengers. 

Suburban services perform a unique 
function for the country providIng a 
very cheap and convenient transport 
for people to aDd from their places of 
work and suburban fares, particular-
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ly season ticket fares, have been kept 
low for socio-economic reasons. In 
order to make good the loss to some 
extent, the season ticket fares are 
slightly increased from time to time 
consistent with the social benefit as-
pect. 

Water utilization of the Godavari 
Barrage Project 

·478. SHRI ANNASAHEB GO-
THINDE: Will the Minister of IRRI-
GATION AND POWER be pleased to 
state: 

(a) whether the water utilization 
of the Godavari Barrage Project ac-
cepted in December, 1971, is going to 
affect the status quo, as to the com-
mitments of Krishna and Godavari 
waters, that was being maintained 
after the constitution of the Krishna 
and Godavari Water Disputes Tri-
bunals; and 

(b) if so, to what extent? 

THE MINISTER OF IRRIGATION 
AND POWER (DR. K. L. RAO): The 
Godavari Barrage Project, envisaging 
the construction of a barrage across 
Godavari river to replace the existing 
old anicut at Dow:aishwar3lIl which 
is in a dangerous condition has been 
approved subject to the condition that 
with the construction of the new bar-
rage in place. of tse old one, there 
would not be any increase in the 
water utilisation. 

SHRI ANNASAHEB GOTKIDNDE: 
I want to know from the hon. Minister 
whether the replacement of the exist-
ing old anicut contemplated in the 
Godavari Barrage project was brought 
to the notice of the concerned States, 
namely, Mysore and Maharashtra. 

Secondly, was there any concur-
rence or consensus regarding the im-
plementation of this project between 
the States concerned? 

DR K. L. RAO: I do not remember 
if that was done. But the main con-

sideration was the necessity of the 
replacement works as the old struc-
ture there was in a dangerous condi-
tion and the project was sanctioned. 
We have done the same thing with 
regard to the Bandadra dam in Maha-
rashtra. We allowed the repair work 
to be taken up. But I do not remember 
whether we consulted the other 
States or not. 
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